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is siven to this part in order that it may be filed as a Se

PART V

Bills introduced in the Gujarat Legislative Assembly

(To be translated into Gujarati and the translation to be published in the

Gujarat Government Gazette. The date of publication to be reported.)

The following Bill is published with the consent of the speaker given under

the proviso to rule l2TAoftheGujaratLegislative Assembly Rules:-

THE GUJARAT PRWATE UNIVERSITIES
(AMEI{DMENT) BrLL' 2019.

GUJARAT BILL NO. 16 OF 2019.

A BILL

Further to amend the Gujarat Private (Iniversities Act, 2009.

WHEREAS the Slreyarth Foundation, Ahemedabad, Charutar Arogya

Mandal, Karamsad, ASIA Charitable Trust, Ahmedabad, Bhaglvan Mahavir

Education Foundation, Surat, Silver Oak Education And Research Society,

Ahmedabad, Lok Jagruti Kendra Trust, Ahmedabad, have applied to the State

Guj. g of Government under the provisions of the Gujarat Private Universities Act, 2009 to

2009' establish Private Universities in the State;
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AND WHEREAS the said applications have been scrutinised by the Scrutiny

Committee and on report of the Scruiiny Committee, the State Government has issued

the Letter of Intent to the respective sponsoring body for establishment of the Private

University;

AND WHEREAS the State Government is satisfied that the sponsoring

bodies have complied with the conditions of Letter of Intent as provided in section 10

of the said Act and have also established the Endowment Fund as per the Letter of

lntent:

NOW, TI{EREFORE, the Government of Gujarat, in accordance with the

provisions of section 10 of the said Act, includes the institutions specified in column

2 of the Schedule as the Private University, by the name and location of the aforesaid

sponsoring bodies as specified in column 4 of the said Schedule.

It is hereby enacted in the Seventieth Year of the Republic of India as

follows:-

shorttifleand l. (1) This Act may be called the Gujarat Private Universities (Amendment)

commencem€nt. Act.2019.

IPART V

Amendment of
Schedule to

Guj.19 of 2009.

(2) It shall come into force on such date as the State Government ma!, by

notification inthe Official Gazette, appoint'

2. In the Gujarat Private Universities Act,2009, in the Schedule, after the entry

at serial No. 28, the following entries shall be inserted, namely:-

Guj. 8 of
2009.

Details of Registration and

Registration Number
Name and Address

of the Private
UniversitY

Shreyarth

Foundation,

C/o Gujarat

Samachar Bhavan,

Khanpur,

Ahemedabad-

3 8000 1.

Registration under the

Companies Act,20l3.

Registration No:

us5 1 90GJ20 1 7NPL0978s9

Date:-131061201'7 .

Shreyarth UniversitY,

Jorajina Muvada,

Ta:-Talod,

Dist:- Sabarkantha.

Charutar Arogya
Mandal,
H M Patel center for
Medical Care and

Education. Gokal
nagar,Karamsad-
3 88325

F/129 kheda under the Gujarat
Public Trusts Act, 1950.

Gujl225lY'-heda
Under the Societies
Registration Act, 1860

Bhaikaka UniversitY,
Karamsad,
Dist-Anand
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STATEMENT OF OBJECTS AND RE,ASONS

The State Government has enacted the Gujarat Private

Universities Act, 2009 (Guj" 8 of 2009) to provide for establishment of Private

Universities in the State so as to provide for qualitative and industry related

higher education and to regulate their functions in accordance with the

provisions of the Act. A private University declared as such under the said

Act is required to administer the affairs of the University as per the provisions

of the said Act and the .Goveming Body, the Board of Management, the

Academic Council and such other authorities are required to perform their

duties and discharge their functions as provided in the said Act and the

constitution of such bodies shall be as provided in the said Act.

The State Government has reeeived the proposals from Shreyarth

Foundation, Ahmedabad, charutar Arogya Mandal, Karamsad, ASIA

Charitable Trust, Ahmedabad, Bhagwan Mahavir Education Foundation,

Surat, Silver Oak Education And Research Society, Ahmedabad and Lok

t6-3

Sr.

No.

Name and Address

of the Private
University

Details of Registration and

Registration Number

Sponsoring Body

1. 7 3. 4.

3r. JG University,
Uvarsad,
Dist-Gandhinagar

Registration under the Gujarat
Public Trusts Act, 1950.

Elt399
Date:- 0410411966

ASIA Charitable
Trust,
ASIA Campus,
Drive-In-Road,
Ahmedabad-3 80054

32. Bhagwan Mahavir
University,'Surat

E/5 108/Surat under the

Bombay Public Trusts Act,
19s0.
Date:-2410112002

Bhagwan Mahavir
Education
Foundation, SurveY

No.149, VIP Road,
Bharthana- Vesu
R.oad, Surat-395007.

33. Silver Oak
University,
S.G.Highway, Gota,

Ahmedabad-382481

E I I 8287 / Ahmedabad under

the Gujarat Public Trusts Act,
1950.

Date:-1811212007

Silver Oak
Education and

Research Sociery,
Nr. Bhavik
Publications, Opp.
Bhagwat Vidyapith,
S.G.Highway, Gota,
Ahmedabad-
382481.

34. Lok Jagruti Kendra
University,
FP No.74, 100+113

TPS No. 86 (Sarkhej-

okaf-Fatewadi"
Makrba),
Dist:-Ahmedabad

Fl732lAhmedabad
under the Gujarat Public
Trusts Act, 1950
'Date-2910411980

Lok Jagruti Kendra,
L.J. Campus,
Vastrapur,
Ahmedabad-
3 80015.".
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Jagruti Kendra Trust, Ahmedabad for establishment of Shreyarth university'

Bhaikaka university, JG University, Bh4gawan Mahavir University' Silver

oak University and Lok Jagruti Kendra university, respectively as the Private

Universities. Section 10 of the said Act provides that if the State Government

is satisfied that the sponsoring Body has complied with the conditions 'of

Letter of Intent, then, the State Government is required to bring appropriate

legislation for inclusion of the name of the University in the Schedule to the

said Act. The said proposals have been considered by the Scrutiny committee

appointed under section 8

report to the State Gove

Govemment has, having

under section 9 of the Act and since th

the conditions of the Letter of Intent' i

namesoftheUniversitiesinthescheduletotheActasenvisagedunder
section l0 of the said Act'

This BitI seeks to amend the said Act to achieve the aforesaid object'

IPART V
:16-4

BHUPENDRASINH CHUDASAMA'

MEMORANDUM REGARDING DELEGATED LEGISLATION

ThisBillinvolvesdelegationoflegislativepowerinfollowing
respect:-

Clausel.-Sub-clause(2)ofthisclauseempowerstheState
Govemmenttoappoint,bynotificationintheofficialGazette,thedateon
which the Act shall come into force'

Thedelegationoflegislativepowelasaforesaidisnecessaryandisofa
normal character.

Dated the 18th JulY, 2019" BHUPENDRASINH CHUDASAMA.

By order and in the name of the Governor of Gujarat'

Gandhinagar,
Dated the 18th JulY, 2019.

K. M. LALA'
Secretary to the Government of Gujarat'

Le eislative and P arliamentary Affairs Dep artment'

Government Central Press, Gandhinagat'


